I TEM NO. 150 REA STRAR COURT. 2 SECTI ON 11

SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS
CRI M NAL APPEAL NQ(s). 2093 OF 2009
BEFORE THE REG STRAR ASHOK MENON

VI JENDER KUMAR @ VI JAY Appel | ant (s)
VERSUS

STATE OF DELH Respondent ( s)

Date: 12/04/2010 This Appeal was called on for hearing today.

For Appellant(s) M. MK Vernma, Adv.

Ms. Kusum Chaudhary, Adv.

For Respondent (s)
Ms Anil Katiyar, Adv.

UPON hearing counsel the Court nmade the foll ow ng

ORDER
Service of notice is conpl et e. Ori gi nal records
recei ved. Counsel for the appellant has filed additional
docunent s. No further additional docunents are required to
be fil ed.
List the matter before the Hon bl e Court, as per
Rul e.

( ASHOK MENON)
S Regi strar



